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PAPERS LAID ON THE TABLE
AMENTMENTS TO INDIAN TELEGRAPH
RuULEs
The Minister of Tramsport and Com-
munications (Shri Jagjivan Ram): I

NOVEMBER 9, 1962 laid on the Table 364

beg to lay on the Table a copy each
of the following rules under sub-sec-
tion (5) of section 7 of the Indian
Telegraph Act, 1885:—

(i) The Indian Telegraph (Ninth
Amendment) Rules, 1962,
published in Notification No.
S.0. 2708 dated the 1st Sep-
tember, 1962.

(ii) The Indian Telegraph (Tenth
Amendment) Rules, 1962 pub-
lished in Notification No. S.O.
2851 dated the 15th Septem-
ber, 1962. [Placed in Library,
see No. LT-475/62.]

AMENDMENTS TO DELHI MOTOR VEHICLES
RuLes

The Minister of Shipping in the Mi-
nistry of Transport and Communica-
tions (Shri Raj Bahadur): 1 beg to
lay on the Table a copy of Notifica-
tion No. F, 12!69/55-62|Transport pub-
lished in Delhi Gazette dated the 26th
July, 1962 making certain further
amendments to the Delhi Motor Vehi-
cles Rules, 1940, under sub-section
(3) of section 133 of the Motor Vehi-
cles Act, 1939. [Placed in Library, see
No. LT-472/62.]

ANNUAL REPORT OF ALL-INDIA INSTITUTE
OF MEDICAL SCIENCES FOR 1961-62

ANNUAL ACCOUNTS OF ALL-INDIA INSTI-
TUTE OF MEDICAL SCIENCES FOR 19£0-61
AND AUDIT REPORT THERFON

The Minister of Health (Dr. Sushi.a
Nayar): I beg to lay on the Table a
copy each of the following papers:—

(i) Annual Report of the All-
India Institute of Medical
Sciences, New Delhi, for the
year 1961-62, under section 19
of the All India Institute of
Medical Sciences Act, 1956.

[Placed in Library, see No LT-473/
62.]

(ii) Annual Accounts of the All-
India Institute of Medical
Sciences, New Delhi, for the
year 1960-61 along with the
Audit Report thereon, under



